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ted to Mogh.ul Sarai direction, 200 
wagons per day were given to down 
country consumers; 

(b) if 110, aince when; 
(c) what hall been its effect on the 

manufacturing industries in Northern 
India; 

(d) whether Government propose 
to restore the cut immediately; and 

(e) whether in view 01 the expan-
• ion of industries in the above Moghul 
Sarai direction, Government propose 
to increase the quota of movement of 
coal wagons to 2300 per day imme-
diately and afterwards raise it pro-
gre.ssively to 2500 wagon.~ per day? 

The MIDlster of MIIles and Fuel 
(Sbri K. D. Malavi)'a): (a) to (c). 
For coal movement in the above-
Mughal9lll"ai direction, the Railways 
have offered a ceiling capacity of 
2100 wagons per day. However, • the 
bulk allotment made by the Coal 
Controller in this direction was about 
'140 wagons less during the montlJs ot 
March, April and May. The revision 
was necessary on account of the 
revised allocations for various priori-
ties which have been efrected recent-
ly. Efforts are, however, being made 
within these revised allocations to see 
that every consumer gets supplies at 
least to the levi of 1981. 

(d) and (e). The question of increas-
ing the allotments in the above-
Mughalsarai direction, to the extent 
of the present ceiling, is being examin-
ed. So far as the Third Plan is con-
cerned, the target is to raise this 
ceiling to 2600 wagons per day by 
lQ65-66. 

Air Crash Near Ambala 

*51&. fSbri Bagbuaath Singh: I.. Sbri P. C. Borooab: 
Will the Minister of Defeace be 

pleased to state: 

(a) whether it Ia a fact that an 
Indian Air Force aircraft was smash-
ed in an accident near Arnbala on the 
28th April, 1962; 

(b) if so, what was the loss of life 
and property involved; and 

(c) what was the cause of the ac-
cident? 

The Minister of State 
Mlnlstry of Defence (Shri 
ramaiah): (a) Yes, Sir. 

in the 
Ragbu-

(b) and (c). The pilot, who was 
the sole occupant, was killed. The 
aircraft was destroyed. The exact 
extent of the loss involved and the 
cause, ot the accident will be known 
only when inquiries are completed . 

Thermal Station at Talcher (Orissa) 

·585. Shri Sureadranath Dwived7: 
Will the Minister of Mines and Fuel 
be pleased to state: 

(a) whether any dis.cussion has 
taken place between the National 
Coal Development Corporation and the 
Government of Orissa regarding sup-
ply of coal to the proposed Thermal 
:;tation at Talcher; 

(b) whether any agreement has 
been reached; and 

(c) if so, what is the nature of the 
agreement? 

The Minister of Mine:t and Fuel 
(Shri K. D. Malaviya): (a) to (c). 
Yes, recently such a discussion was 
held, in the context of a new coal-
mine to be opened by the National 
Coal Development Corporation In 
Talcher. The main pointll considered 
were the cost of operation of the 
mine and the economics ot the ther-
mal power station whiCh is to get 
coal from the proposed mine. The 
dl.scWlsions were inconclusive and are 
to be continued after a further ex-
amination of the mining project hu 
been completed. 

Najafgarb Nala 

·586. Shrlmatl Savltri Nigam: Will 
the Minister of "lIome Mairs be 
pleased to slate: 

(a) whether H is a fact that while 
laying down a pipeline to connect 
Najafgarh Nala with other drainl 
near Gur-kl-Mandi (civil lines) the 
pucca houses of 8 harijans are goiDI 
to be demolished and a ne" curb .... 
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been given to the orginally demarcat-
ed line; and 

(b) if so, the reasons therefor? 

The Minister of State in the MiD.Is-
try of Rome Mairs (Shrl Datar): (a) 
No. 

(b) Does not arise. 

ElectlolIII 

r Shri D. N. Ttwary: 
"S8'7 J Shri M. L. Dwivedi: 

. I Shrl S. C. Samanta: 
l Shri Bibhoti Mishra: 

Will the Minister of Law be pleased 
to state: 

(a) wheth .. r 1'1" Httention of Gov-
ernment has been drawn to a state-
ment of the Election Commissioner, 
made on the 28th March, 1962 and 
published in the issue of Hindustan 
Times of 29th March, 1962 to the 
effect that more power was desirable 
for effective supervision over the 
Returning Officers at tRe time of 
counting of votes and declaration of 
results; and 

(b) if so, the reactIon of Govern-
ment thereto! 

The Minister of Law J.Shri A. K. 
SfOD): (a) Yes, Sir. 

(b) No fonnal proposal has so far 
been made to Government by tbe 
Chief EJection Commissioner who, it 
appears from the report, is still consi-
dering the matter as well as the speci-
fic powers which should according to 
him, be conferred on him. 
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Book Entitled 'the Lot ... aad &lie 
Robot' 

-S89. SIu1 Bibhatl Mishra: Will the 
MiDister of Rome Main be pleued 
to state: 

(a) whether It i. a faet that Mr. 
Koestler hu written a book _titled 
'The Lotus and the Robot'; 




